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Document Revision list:

Name

Revision Version

Date

Revision description

RCMC

3.0

Aug-2023

1.

The Category of Exporters field under
RCMC Details has been made modifiable.

Under RCMC Details section , Membership
year for which application is made is
newly added to provide the years for which
RCMC is applied.

Provided an option under RCMC Details tab
to print Branch address as Annexure-1 to
RCMC Certificate. (if required)

New section titled Details of Certifications
under RCMC Details to input firm's Other
certifications.

Bulk upload functionality is added under
RCMC Details tab to upload bulk data of
Export product(s)/ Service(s)

TDS section is included in all RCMC
applications
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1. Introduction and Accessing DGFT Portal

DGFT has launched e-RCMC module as part of IT Revamp project to deliver seamless experience for the
Importers and Exporters. This document will act as the user guide for Importer and Exporter working on
the e-RCMC module available on https://www.dgft.gov.in.

Features of the current e-RCMC module are summarized as below:

Soft Launch of Electronic Filing of Registration Cum Membership Certificate (RCMC) / Registration
Certificate (RC) through the Common Digital Platform w.e.f. 6 December 2021 vide Trade Notice
No. 27/2021-2022 Dated 30.11.2021.

Transition Period of 3 Months i.e., up to Feb. 2022 or until further orders.
Electronic (Paper less & contact less) and Real-Time Issuance of Certificate.

Single Source of Information — IEC Details are auto-authenticated and common across the Trade
Ecosystem.

CBDT and MCA Integration in-built in the System — For PAN/DIN Details Auto-validation in
Exporters IEC Profile.

Auto-generation of Invoice by the System.

1.1. Contact @DGFT

For any issues users can raise any concern to DGFT and may call the given Toll-Free Helpline number
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given on the DGFT Portal or raise a request using the “Contact@DGFT” page.

1.2. Login to the new Portal

To Login on Directorate General Foreign Trade (DGFT) portal you would require:
a) Internet Connection
b) Valid User ID and password provided to log in

Then proceed with the following steps.

1. Visit the DGFT website and proceed with Login by entering the user ID, Password and captcha then
click on the Login button to log into the system.

o, R AR TEIRRATT LOGIN REGISTER
iy DIRECTORATE GENERAL OF
€03 FOREIGN TRADE
e
User Name*:

Glad to see you

Type the above CAPTCHA Code. *

4NEEF

Screen 1

2. On successful login, home page will be displayed with Basic details in Dashboard like IEC Number,
Valid, IEC status, Authorizations Issued, etc. FYA Notifications will be displayed in the left pane of
the screen.

DGFT Public Page 5 of 68



Directorate General of Foreign Trade (DGFT)

e-RCMC Customer Portal User Help File V3.0

RGTGR IO GG A
GOVERNMENT OF INDIA_ MINISTRY OF COMMERCE AND INDUSTRY

@ TR AR ARG e~

M\ DIRECTORATE GENERAL OF Home About DGFT » Services ¥
= FOREIGN TRADE

Sitemap | A- A A+ | Helpine  1800-111-550 | AskVAHE| | Language ~ &

Regulatory Updates~  Learn~  IndianTrade Service RTl Q D‘WB

H

I D:shhoard

Last Login 20-Dec-2021 10:59:26

For Your Action Notifications

l Update/Modify IEC l { My IEC ] [ Manage Profile ]

Frequently Accessed Links

Advanced Authorisation m
m SEIS Search Norms E

Valid

IE CODE IEC Status

0 0

Value of Scrips Applied Value of Scrips Approved

N
DEL Status y

Authorisations Issued

Screen 2

2. Registration-cum Membership Certificate

Registration-Cum-Membership Certificate (RCMC) is a certificate that validates an exporter
dealing with products registered with an agency/ organization that are authorised by the Indian
Government.

While applying for RCMC, an exporter has to declare his main line of business in the application.
The exporter is required to obtain RCMC from the Council which is concerned with the product of
his main line of business.

In case an export product is not covered by any Export promotion Council/Commodity Board etc.,
RCMC in respect thereof is to be obtained from FIFO. Further, in case of multi product is yet to
be settled, the exporter has an option to obtain RCMC from Federation of Indian Exporters
Organization (FIEO).

In respect of multi product exporters having their head office/registered office in the North-eastern
States, RCMC may be obtained from Shellac & Forest Products Export promotion Council
(except for the products looked after by APEDA, Spices Board and Tea Board).

In respect of exporters of handicrafts and handloom products from the State of Jammu &
Kashmir, Director, Handicrafts, Government of Jammu & Kashmir is authorised to issue
Registration Cum Membership Certificate (RCMC).

It is issued for five financial years by the Export Promotion Councils (EPC's) / Commaodity- Board
/ Development- Authority (or) other completed authority in India. These bodies function as the
Registering Authority to issue the RCMC to its user. It is deemed to be valid from 1st April of the
licensing year in which it was issued and shall be valid for 5 financial years ending 315t march of

DGFT Public
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the licensing year, unless otherwise is specified.

2.1. Issuance of Registration-cum Membership Certificate

Applicant will register on DGFT Website https://www.dgft.gov.inas Importer/Exporter to access the

Common Digital Platform.
Steps to apply for Issuance of RCMC on the DGFT website are as follows.

1) Navigate to https://www.dgft.gov.in.
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X

% Directorate General of Foreign T X + v - a

& > C @ doftgov.in/CP/# > % N &

YR TSR AIfFed g IR IR ~ . > 4
GOVERNMENT OF INDIA MINISTRY OF COMMERCE AND INDUSTRY Skip to main content & | Sitemap| A- A A+ | Helpline 1800-111-550 | AskVAHEI| English v &Login

o sIR weifeRTad
sy DIRECTORATE GENERAL OF Home About DGFT ~ Services ¥ My Dashboard ~ Regulatory Updates ~ Learn ¥ Indian Trade Service ~ RTI Q
FOREIGN TRADE

U
-

We are exp!

Register for your IEC

The Importer -Exporter Code (IEC) is a key business identification number which is mandatory for
Exports or Imports. No person shall make any import or export except under an |EC Number granted by
the DGFT. In case of import or export of services or technology, the IEC shall be required only when the
service or technology provider is taking benefits under the Foreign Trade Policy or is dealing with
specified services or technologies

The nature of the firm obtaining an IEC may be any of the follows- "Proprietorship, Partnership, LLP,
Limited Company, Trust, HUF and Society." Consequent upon introduction of GST, IEC number is the
same as the PAN of the firm. The [EC would be separately issued by DGFT.

ANNOUNCEMENTS

ommerce & Industry Mini ired the consultatio

stakeholders on the forthcoming Policy on 16.03.2020 e 5
1. Few firms/individuals, through unauthorised access to DSCs of few export:

have recorded information on transfer of chapter 3 scrips on DGFT portal.
is cautioned to have their DSCs under safety and to get in touch with the

vendor to ensure no unauthorised issuance of DSCs against their IECs.
Ask VAHEI

Screen 3
2) Click on Login button on top right corner of webpage.

3) Enter the Username, Password and CAPTCHA Code and click on Login.

e LOGIN  REGISTER
DIRECTORATE GENERAL OF
FOREIGN TRADE

Screen 4

4) Navigate to Services > e-RCMC > Apply for e-RCMC.
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5) The following screen will be displayed.

e-Registration Cum Membership Certificate (RCMC)

What is e-Registration Cum Membership Certificate (e-RCMC)
Registration-Cum Membership Certificate (RCMC) is a certificate that validates an exporter dealing with products regis
Coundils (EPCS) / Com| oard / D pment authority or other competent authority in India. These bodies fi
This application would be submitted to the related Registering Authority.

j with an agency / organization that are authorised by the Indian G
the Registering Authority to iss

the RCMC 1o its user. An export:

ng to obtain an RCMC

xport Promotion Councils and 9 commodities board are present in India. Commodities board and the EPCs in India are the concerned authorities for issuing RCMC. These institutions have been authorised by
d the commodities board in India categories itself depending on the type of products. The RCMC shall be deemed to be valid from 1st April of the lic

1sing year in which

vas issued and shall be valid for

Pre-Requisites for RCMC

You need an active IEC to apply for RCMC. You need an updated IEC Profile and linked Digital Signature token or Aadhaar e-Signature for submitting the application.

Services under e-RCMC

Apply for e-RCMC Renewal of RCMC

Click here to apply f

Amendment for RCMC

Click here to file an amendment request for existing RCMC

ation-cum Membership Certficate. Click here to renew an existing RCMC

Click here 1o file far revoke suspensior

Explore Explore

Surrender of e-RCMC
Cl

re to file for Su

uest for a RCMC.

Explore

Screen 5

WRA TSR QIR Cd e A

GOVERNMENT OF INDIA MINISTRY OF COMMERCE AND INDUSTRY Sitemap | A- A A+ | Helpline  1800-111-550 | AskVAHE! | Language ~ &

@™, g SR wEIGEe - —

Wy, DIRECTORATE GENERAL OF Home  AboutDGFT~  Services ™ My Dashboard ~ Regulatory Updates~  Learn~  Indian Trade Service RTl Q 031 s
€O»
== FOREIGN TRADE

H
I D:shboard
L gin 17-Dec-2021 18:55:11

-cum Membership Certificate

Show

Search:

Select S.No. 1 Application Number Created On

Created By Last Updated On Last Updated By Action

1 I 17/12/202121:13 [ o 17/12/2021 21:13 I :
d

Showing 1 to 1 of 1 entries

Start Fresh Application = Proceed With Existing Application

Screen 6

6) Click on Start Fresh Application or else to continue with Draft Application select and click on

Proceed with Existing Application.

7) 7) A Dashboard with username will be displayed with Basic Details.
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Ashutosh's Dashboard 5

Last Login 15-Dec-2021 17:43:26
® 0 - 0 0
\J \ ¥4
Basic Details RCMC Details Attachments Declaration Application
Summary
Basic Details v
IEC Number PAN Number Firm Name
[ L I
Date of Birth / Incorporation IEC Issuance Date DGFT RA Office
[ | 2/04/1988 RA MUMBA
Nature of concern/Firm Category of Exporters CIN/LLPIN E
E—— [
Annual Turnover of the firm (Last FY in INR)
Screen 7

8) System would ask Applicant for Declaration whether he/she has updated profile or not.

Other Details (Preferred sectors of operations) A

Preferred sectors of operations *

Import List Export List

Chemicals And Allied Products Engineering Products,Plastic Product: Chemicals And Allied Products,Plastic Products, Textile, Readymade ¢

Declaration® @

This is a mandatory field

1/We have updated my/our profile in ANF-1 E

Save & Next

Screen 8

9) Click on Radio Button then click Yes to make sure you have updated the profile and Save & Next
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Other Details {Preferred sectors of operations)

Preferred sectors of operations *

mpart L Epaelet
Therrehs Ans Alwd Frintus Engneerr g #1000 Pemix Froduo Cheenng sk Aond Alwd Prod oors Flasot Prodocs Tentie, Bruaoyireds
Declaratien”

e oo navdenny Ind

© 1A hovw updated mypeur prafivin AXF1 E

Save & Next

Screen 9

Screen 10
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10) Now under RCMC Details section Applicant would

a. Select Export Promotion Council / Commodity Board and Enter Corresponding Mandatory
Details.

o O O O O
7 \J 7/
Basic Details RCMC Details Attachments Declaration Application
Summary

Success Message

x
Draft Application Number I, I-s been successfully saved.
Select Export Pi n Council / Commodity Boa v
Note
2.94 Applying for RCMC
(a) While applying for RCMC, an exporter has to declare his main line of business in the application. The exporter is required to obtain RCMC from the Council which is concerned with the product of his main line of
business.
{b) In case an export product is not covered by any Export Promotion Council/Commaodity Board etc.,, RCMC in respect thereof is to be obtained from FIEO. Further, in case of multi product exporters, not registered with any
EPC, where main line of business is yet to be settled, the exporter has an option to obtain RCMC from Federation of Indian Exporters Organization (FIEO).
~ {c) In respect of multi product exporters having their head office/registered office in the North Eastern States, RCMC may be obtained from Shellac & Forest Products Export Promotion Council (except for the products
[} looked after by APEDA, Spices Board and Tea Board).
3 (d) In respect of exparters of handicrafts and handloom products from the State of Jammu & Kashmir, Director, Handicrafts, Government of Jammu & Kashmir is authorised to issue Registration Cum Membership
-] Certificate (RCMC).
: Note: To select the council / board, please refer to Appendix 2T
S
Name of Export Promotion Council / Commodity Board * Main Line of Business
\ Please Select v
#
Click here to view instructions specified by the EPC / CB

Changing this field may lead to delete all exsisting TDS record. Do you want to proceed

e Yes - clear all previously added TDS records in the application

e No — previously added TDS record will not be cleared
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Name of Export Prometion Council / Commedity Board *

Federation of Indian Export Organisations(FIEO)

Application Type * Statusholder *

New v 1-Star

No. of Years Membership Applied for *

Current Financial Year

1 Year v
EOU/SEZ*
EOU v 2315623

embership Year for which Application is made *

2022-23

Financial Year for which Membership is applied for *

Annual Turnover of the Firm (Previous FY in INR) *

Main Line of Business

Multi Product Group , Multi Services Group , Status Holder , Residual Products , Residual
Services , Multi Product and Services Group

Category of Exporters *

v Merchant Exporter v

MSME Status *

v Micro v

Export Performance in Previous FY @

1,62,85,02,072.90

Screen 11

Name of Export Promotion Council / Commodity Board ¥

Federation of Indian Export Organisations(FIEQ)

Main Line of Business

Mutti Product Group , Multi Services Group , Status Holder , Residual Products , Residual Services , Multi
Product and Services Group

4
Application Type * Statusholder * Category of Exporters *
New v Not Applicable v Service Provider v
No. of Years Membership Applied for ¥ Financial Year for which Membership is applied for * MSME Status *
2Years v Current Financial Year v Micro v
EOU/SEZ* Annual Turnover of the Firm (Previous FY in INR) * Export Performance in Previous FY @
EOU v 1124 0.00

Screen 12

b) Now Select Fee Details as Per Description and in case any Fee is paid to EPC/CB outside
this Portal. You Can Specify this by selecting “Yes” Radio Button and filling out the mandatory

details in this section.

Fees Details - Select the Fees Applicable as per Description
Show 10 & |entries

Select Fee Description Fee (INR)

New Membership - Export Oriented Unit (100% 19750

EOU) for Two Years

Please select yes in case you have already paid the fees to EPC / CB outside this portal?

Yes ° No

GST(%) Total Fee (INR)

18 23305

Previous Next

Screen 13

i. if “Yes” is selected then enter the following Mandatory Details and click on Add to save the details.

DGFT Public
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Already Paid Fees Details

Payment Date * Payment Amount (INR) * UTR/RTGS / DD / Cheque Reference Number *

DD/MMAYYYY

Bank Name *

| Please Select Y

Cancel m

Show 10 & entries

UTR/ RTGS / DD / Cheque Reference

Payment Date Payment Amount (INR) Number Bank Name Edit/Delete

Screen 14

ii. Select office for Submission of Application and Branch for Applying RCMC.

Select Office for Submission of Application * Address of Selected Office

Main Line of Business of Applicant @

- . — “

Whether you want to print the Branch address as Annexure-| to RCMC Certificate Multiple branches selected by exporter to be printed in Annexure-1 of RCMC certificate

Select Your Branch for Applying for RCMC * GSTIN of Branch * @ Address of Selected Branch
L ————————————— I A ——
Please ensure that the given address is registered with GST

Council.

the Applicant a SEZ Unit? Description of goods/ services for which registered * @

No —

Screen 15
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c) Select Product Group / Panel
i.  Choose Category & Sub category of Product / Group (if required)
ii.  Click on Add Details

‘

Product Group/ Panel

Category ¥ Sub-Category *
2 Category Desc v 32 Sub cat_Dest v
Add Details

Show 10 # entries

Screen 16

Added details will be visible in the grid.

Product Group/ Panel

Show s entries
Category Sub-Category Delete
12 Category Desc 32 Sub cat_Desc ]

Showing 110 1 of 1 entries

Screen 17

d) Select Details of Certifications

I). Provide Certificate type, Certificate name, Issue date & Validity date.

(Choose “Not applicable” if does not having any certifications)

Details of certifications v

select the certifications *

ISO v

Certification Name *

ISO
Certification Issue Date * Certification Validity Date *
02/01/2023 25/11/2023

Screen 18
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e) Select Export Products / Services

i) Choose Exporter type

Export Type :*

© Export product(s) Rendering service(s)

i) Select ITC(HS) code and provide Description of the product to be exported
/ services to be rendered

ITC(HS) Code/Service Code* Description of the product to be exported/services to be rendered

Select an Option

Add
e Click Add button to save the details. (can add multiple entries here. )
e ITC(HS) code with Description will be added to the table
Export Type :* ITCIHS) Code/Service Code™ Description of the product to be exported/services to be rendered
° Export product(s) Rendering service(s) Select an Option
Add
:
Add Attachment Important Note:
Ik upload of am
load the lat: utility
Choose File to Upload *
Show 10 ¢ |entries
Description of the product to be exported/services to be
Export Type Sector ITC[HS) Code/Service Cudd rendered Edit / Delete
Export product(s) 61123920,0f artificial fibres rali
Rendering service(s) Healthcare services induding services by nurses 93123, Dental services test rali

physiotherapist and paramedical personnel

Screen 19

DGFT Public
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iii) Use Bulk upload functionality to upload Bulk data

a.) Click Download Sample document.

Export Type * TC(HS) Code/Service Code®

© Export product(s) Rendering service(s) Select an Option

achment Important Note:

Jlk upload of data, ex

b.) Input all the data properly and save the file .

A [ B [ C

_1 [Export Type Sector
~ 2 [Export product 23 |
3 |Export product 24 |
4 |Export product 25 |
5 |Export product 26 |
_ 6 _|Export product 27 |
_7 |Export product 28 |
8 |Export product 29 |
_ 9 |Export product 30 |
10 |Export product 31 |
_11_|Export product 32 |

12 |Export product 33 |
13 |

14 |

Click on Bulk Upload — Choose file to upload — upload

Export Type >

© Export product(s)

Add Manually

lhow 10 s

Bulk Upload

entries

Rendering service(s)

ITC(HS) Code/Service Code*®

Select an Option

Download Ssample Excel

[~

Add Attachment

Choose File to Upload *

Maximum 1 attachment of 5 MB allowed
Only xIs.xmils formats are allowed

Screen 20
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On successful uploading all data will be added to the table

Add Attachment
Important Note:

Choose File to Upload *

how s entries
Description of the product to be exparted/services to be
Export Type Sector ITC(HS) Code/Service Code rendered Edit / Delete
Export product(s) 52122300, Weighing more than 200 g/m2 : - Dyed T i
Export product(s) 041223 Add Greens (non-azo): — Acid Green 28 (Carbolan Brill I |
Green 5G)
Export product(s) 38099120 Textile assistants desizing agents I il

Screen 21

f) . Select Authorised Representatives / Department Heads / Contact Persons for
the Councils and click on Add Details button to save the details.

Authorised Representatives / Department Heads / Contact Persons for the Council v

Note
ategory ¥ ame * Designation *
-
Al nel* Ad * City %
Pin * District * *
Telephone No. * Mobile * Email *
Add Details
Category Name Designation Address Line 1 Address Line 2 City Pin District State Telephone No Mobile No Email Edit/Delete

Screen 22
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g) Select Other Information under this select the countries to which the Company is
Exporting, Enter Firm Profile and Website and click on Save & Next.

Other Information

|

Countries to Which the Company is Exporting

Firm Profile @

Firm Website @

Clear All Save & Next

Screen 23

11) Applicant after filling all the details now proceed to TDS page.

1) Click “Yes” only if applicant want Tax Deduction at Source . Fill all mandatory fields and click on
Add details.

Success Message

x
Draft Application Number [NEEEEG— 25 been successfully saved.
TDS details v

Do you want to deduct TDS?

O e no

Please enter following Details.

TAN Number * Base Amount *

— P
Total Amount Payable *

TDS Amount (if any) * Net Amount Payable *

Remarks for TDS Deduction *

Proper remarks should be giver|

Feedback

Screen 24
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12) Verify the TDS details added into the grid and confirm the Total Amount Payable after
TDS deduction . (user can click on Edit / Delete to modify the entries)

Add Details

TAN Number Base Amount GST Total Amount Payable TDS Amount Net Amount Payable Remarks
L 11500 2070 13570

5000

Edit/Delete
8570

. a
Showing 1 to 1 of 1 entries

Screen 25

13.) Applicant after filling all the details now proceed to Attach Documents under Attachments

Section by uploading the document from Computer folder then clicking on Upload
Attachments and finally Save & Next.

Attachment ~
Click here to view the Steps to Upload Attachments v
Attachment Type

Remark
Please select

v

Uploaded Document List

4+ Show 10 & |entries
e Click or Drag and Drop file to upload
Attachment Type Remark View/Add More Attachments Delete
RCMC Supporting Document _ view o
MB Allowed (Only pdfjpg are
Upload Attachments
Screen 26

DGFT Public
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14.)  Now under the Declaration section read all the Declaration Lines.

& © © © O

Basic Details RCMC Details Attachments Declaration Application

Summary

Success Message X

Draft Application Number | -5 been successfully saved

Declaration ~

15.) Click the Check box as acceptance of declaration and Enter the Place and then
Save & Next.

Tick the box as acceptance of declaration/ undertaking and fill in the details below. *

Place® Date®
I

User Details

(Note: If user profile are not updated, Please update your logged in user profile before submitting the application by clicking on your Username > Profile in the top right corner of website.)

offce e |

Clear All Save & Next

Screen 28

16.)  System would show the filled application along with documents uploaded under Application
Summary. Applicant would go ahead with the signing process by clicking Sign button.
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L_] You have ticked the box as acceptance of declaration/ undertaking details.

Place ;- Date: 15/12/2021 Name _

Telephone No. (0) :-

Total amount to be paid : 400.00

Screen 29

17.)  After signing proceed for Payment for RCMC.

s
D You have ticked the box as acceptance of declaration/ undertaking details.
Place :_ Date: 15/12/2021 Name :_
pesignation: | ofical scaress [ ~<crt: o= | T
Telephone No. (0) :_
Total amount to be paid : 400.00
Payment For RCMC
|

Screen 30
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18.) Applicant would be directed to the Payment gateway for the payment then click
Submit.

Payment Details

o Payments made from corporate accounts require additional approval from Bank portal, It may take 1- 7 days to reflect in the system based on when approval is given from the
checker account,

Applicant Name Applicant Email Applicant Address

I - I _E

Application Type Service Type Application Number

RCMC v Application for lssuance of Registration-cum Membership Centfi v _

Screen 31

19.)  Clicking Submit Applicant will see Payment Response Page with Transaction
ID then again click Submit.

Payment Response A

Payment Transaction ID Applicant Name Service Type

Response: E

Screen 32
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18) After Successful Payment Applicant will be receiving a e-Payment receipt.

Address

of indian Ex

GSTIN E——

Applicant Name (Bill

Exporter GSTIN

To) Billing Address

Invoice Date
Invoice No.

Reference No.

Original Copy

Service

IEC

S.No. Fee Description HSN / SAC Cade

Amount

CGST

SGST

1GST

Total

Rate

Amount Rate

Amount

Rate

Amount

Total Invoice Value (in figure)

Total Invoice Value (in words)

Reverse Charge (Y/N)

Online Payment Details

Note: All payments are to be done online. Payment status should be SUCCESS for successful submission.

Screen 33
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2.2. Amendment of Registration-cum Membership Certificate
An active RCMC holder can amend the Issued RCMC. Application details previously filled at the

time of issuance of RCMC, would be available in system and prepopulated in the form.
Steps to apply for Amendment of RCMC on the DGFT website are as follows

1. Navigate to Services > e-RCMC > Amendment for RCMC.

Senvices / eRCMC

e-Registration Cum Membership Certificate (RCMC)

What is e-Registration Cum Membership Certificate (e-RCMC)

vernment. The certificate
ing to obtain an RCMC

ed for five financial years by the Export Promotion
declare his mainstream business in the application.

Registration-Cum Membership Certificate (RCMC) is a certificate that validates an exporter dealing with products registered with an agency / organization that are authorised by the Indian
Councils (EPCs) / Commodity board / pment authority or other competent authority in India. These bodies function as the Registering Authority to issue the RCMC to its user. An exp
This application would be submitted to the related Registering Authority.

A total number of rt Promotion Councils and 9 commodities board are present in India. Commodities board and the EPCs in India are the concerned authorities for issuing RCMC. These institutions have been authorised by th:

the commodities board in India categories itself depending on the type of products. The RCMC shall be deemed to be valid from 1t April of the licensing year in which it was issued and shall be valid for 5 financial

overnment to issue RCMC to the
nding 315t March of th sing

year, unless otherwise is specified.

Pre-Requisites for RCMC

You need an active IEC to apply for RCMC. You need an updated IEC Profile and linked Digital Signature token or Aadhaar e-Signature for submitting the application.

Services under e-RCMC

Apply for e-RCMC Renewal of RCMC Amendment for RCMC Revocation of Suspension for RCMC
Click here to apply for istration-cum Membership Certificate. Click here to renew an existing RCMC. Click here to file an amendment request for existing RCMC. Click here to file for revoke suspension request for a suspended RCMC.
Expire Expore eeplore
Surrender of e-RCMC
Click here 1o file for Surrender request for a RCMC.
Expire

Screen 34

2. Click on Start Fresh Application or else to continue with Draft Application select and click on

Proceed with Existing Application.

YRG ISR AR e % 5
e Stemap | A~ A A+ | Hestine 1800-111-550 | AskVAHEI | Langusge = &

o, T8 AR HREE ~u e

iy, DIRECTORATE GENERAL OF Home About DGFT ~ Services ¥ My Dashboard ~ Regulatory Undates ~ Learn~ Indian Trade Service ~ RTI o} 03103
P

w== FOREIGN TRADE

Home
L

_ Dashboard

17-Dec-2021 16:11:12

aft Application | Application for Amendment of Registration-cum Membership Certificate

Show 10 4 |entries Search:
Select S.No. 1 Application Number Created On Created By Last Updated On Last Updated By Action

o 1 e 7220211615 (I 702202es E

Showing 1 to 1 of 1 entries Previous n Next

Start Fresh Application = Proceed With Existing Application

Screen 35
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3. Now Applicant will select the file to Amend from available files and click on Amend button at

bottom of the page.

T e T I R -
GONEFIMENT (OF DU, VERESTRY OF CTIMMERCE ANT) INA S5 TRY Seemas | A A As | Yestee 1800 1TT-550 | Ak VAEES | Laspiage a8

e B3 TR SR Ees -
W DRECTORATE GENERAL OF a s My Dashboard ~ Regulatory Updates ~ Learn ~

So= FOREIGN TRADE

Status
sl Expiry validity  from
Mo,  RCMC Number isswe Date  Esswe Authority Products For Which Registered Date Status  Exporter Type Period £PC

Screen 36

4. A Dashboard with username with Basic Details will be displayed.

Home

I Dashboard

Last Login 17-Jul-2023 16:24:44

vord Expires on 25-Sep-2022

@ ) ) ) ) O
./ ./ J/ J/
Basic Details RCMC Details DS Attachments Declaration Application
summary

Basic Details

IEC Number PAN Number Firm Name

| L —

Date of Birth / Incorporation IEC Issuance Date DGFT RA Office

— RA DELHI

Nature of concern/Firm Category of Exporters CIN/LLPIN

I

— T

Annual Turnover of the Firm (Previous FY in INR)

|

Export Performance in Last 3 years

FY Sub-Total (Direct Exports + Third Party Exports ) Total Deemed Exports (Supplies to EOU/EHTP/BTP/STPI + Other Deemed Exports + Supplies to SEZ) Total Exports (Sub-Total + Total Deemed Exports) Export of Service Total
2020-21 L] 0.00 L 0.00 i

™
PR 2021-22 bbbt 0.00 i 0.00 ——
]
2
o
[ ttus Holder Details
]
o1 Raing Certificate Number/lssuing Authority Date of issuance and validity

L3 I I
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5. System would ask Applicant for Declaration whether he/she has updated the profile or not.

Other Details (Preferred sectors of operations) A

Preferred sectors of operations *

Import List Export List

Chemicals And Allied Products Engineering Products,Plastic Product: Chemicals And Allied Products,Plastic Products,Textile, Readymade ¢

Declaration* ©

|/We have updated my/our profile in ANF-1

Save & Next

Screen 38

6. Click on Radio Button then click Yes to make sure you have uploaded the profile and Save & Next.

Other Details (Preferred sectors of operations)

Preferred sectors of operations *

Import List Export List

Chemicals And Allied Products,Engineering Products,Plastic Product: Chemicals And Allied Products,Plastic Products, Textile, Readymade ¢

Declaration® @

This is a mandatory field
° |/We have updated my/our profile in ANF-1

Save & Next
()

Screen 39

| have updated profile in ANF 1

[

Screen 40
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7.) Now under RCMC Details section Applicant would

a. Select Export Promotion Council / Commodity Board and Enter Corresponding Mandatory
Details.

o O O O O
7 \J 7/
Basic Details RCMC Details Attachments Declaration Application
Summary

Success Message

Draft Application Number IS 2 been successfully saved.

Select Export Promotion Council / Commodity Board v

Note
2.94 Applying for RCMC

() While applying for RCMC, an exporter has to declare his main line of business in the application. The exporter is required to obtain RCMC from the Council which is concerned with the product of his main line of
business

(b) In case an export product is not covered by any Export Promotion Council/Commadity Board etc., RCMC in respect thereof is to be obtained from FIEO. Further, in case of muki product exporters, not registered with any
EPC, where main line of business is yet to be settled, the exporter has an option to obtain RCMC from Federation of Indian Exporters Organization (FIEO).

{c) In respect of muki product exporters having their head office/registered office in the North Eastern States, RCMC may be obtained from Shellac & Forest Products Export Promotion Council (except for the products
looked after by APEDA, Spices Board and Tea Board).

(d) In respect of exporters of handicrafts and handloom products from the State of Jammu & Kashmir, Director, Handicrafts, Government of Jammu & Kashmir is authorised to issue Registration Cum Membership
Cerificate (RCMC).

Note: To select the council / board, please refer to Appendix 2T

Feedback

Name of Export Promotion Council / Commodity Board * Main Line of Business

\ Please Select

%
Click here to view instructions specified by the EPC / CB

Screen 41

Changing this field may

ead to delete all exsisting TDS record. Do you want to pr

m

Screen 42

e Choose Yes - clear all previously added TDS records in the application
e Choose No — previously added TDS record will not be cleared
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Provide all mandatory Details in the screen

Name of Export Prometion Council / Commodity Board * Main Line of Business

Federation of Indian Export Organisations(FIEO) Multi Product Group , Multi Services Group , Status Holder , Residual Products , Residual
Services , Multi Product and Services Group

Application Type * Statusholder * Category of Exporters *

New ~ 1-Star ~ Merchant Exporter v
No. of Years Membership Applied for * Financial Year for which Membership is applied for * MSME Status *

1 Year v Current Financial Year v Micro v
EQU/SEZ* Annual Turnover of the Firm (Previous FY in INR) * Export Performance in Previous FY @

EOU v 2315623 1,62,85,02,072.90

embership Year for which Application is made *

2022-23

Screen 43

b. Now Select Fee Details as Per description and update.

Fees Details - Select the Fees Applicable as per Description
Show 10 4 | entries

Select Fee Description Fee (INR) GST(%) Total Fee (INR)

No data available in table

Previous Next

Select Office for Submission of Application * Address of Selected Office Main Ling of Business of Applicant @
Select v EPCH New Delhi,
GSTN No. 0TARACET747M1Z), Chemicals or Allied Products v
Thisis a mandstory field EPCH House, Pocket 6 & 7, Sactor C, LS.C., Vasant Kunj,

New Delhi, SOUTH WEST DELHI, DELHI, -110070,
Telephone 011-26135256,

Email renu.gupta@epch.com y

Whether you want to print the Branch address as Annexure-l to RCMC Certificate Multiple branches selected by exporter to be printed in Annexure-1 of RCMC certificate
O ves No S Some Options

elect Your Branch for Applying for RCMC * This is a mandatory field GSTIN of Branch * @ Address of Selected Branch

Select -/

Please ensure that the given address is registered with GST Council.

Is the Applicant a SEZ Unit? Description of goods/ services for which registered * @

4 Ask VAHEI

Screen 44
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ii. Select office for Submission of Application and Branch for Applying RCMC

c. Select “Yes ” if Branch address need to be printed in RCMC Certificate -Annexure -1
ci. Select Branch for applying RCMC

select Office for Submission of Application * Address of Selected Office Main Line of Business of Applicant @

| ~
Whether you want to print the Branch address as Annexure-| to RCMC Certificate Multiple branches selected by exporter to be printed in Annexure-1 of RCMC certificate
— e —— - - .
Select Your Branch for Applying for RCMC * GSTIN of Branch * @ Address of Selected Branch

Please ensure that the given address is registered with GST
Council,

the Applicant a SEZ Unit? Description of goods/ services for which registered * @

NO

Screen 45

c) Select Product Group / Panel
i.  Choose Category & Sub category of Product / Group (if required)
ii.  Click on Add Details

Product Group/ Panel v
Category * sub-Category *
2 Category Dest v 32 Sub cat_Desc v

Show 10 % entries

Screen 46
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Added details will be visible in the grid

Product Group/ Panel v

Category * Sub-Category *

Add Details
E o & entries
Category Sub-Category Delete
12 Category Desc 32 Sub cat_Desc a
Showing 1ta 1 of 1 entries vous [ vex

Screen 47

d. Select Details of Certifications’ and update other Certification Details (if applicable).

Details of certifications

select the certifications ¥

150 hd

Certification Name *

150
Certification Issue Date * Certification Validity Date *
DDA DD/MMAYYY

Screen 48
f. Select Export Products / Services
i) Choose Exporter type :
Export Type :*
© Export product(s) Rendering service(s)

g. Select ITC(HS) code and provide Description of the product to be exported / services to be
rendered

ITC(HS) Code/Service Code* Description of the product to be exported/services to be rendered

Select an Option v

Add
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e Click Add button to save the details. (can add multiple entries here. )

e ITC(HS) code with Description will be added to the table

Export Type :*

© Export product(s)

Rendering service(s)

ITC[HS) Code

service Code’ Description of the product to be exported/services to be rendered

Select an Option

:
Add Attachment Important Note:
Choose File to Upload *
Show 10 ¢ |entries
Description of the product to be exported/services to be

Export Type Sector ITC(HS) Code/Service Cudd rendered Edit / Delete

Export productfs) 61123920,0f artificial fibres g rdli

Rendering service(s) Healthcare services including services by nurses 93123,Dental services test rdli
I ysiotherapist and paramedical personnel

Screen 49
iv) Use Bulk upload functionality to upload Bulk data

i) Click Download Sample document.

© Export product(s)

Rendering service(s)

Choose File to Upload *

Important Note:

A

| B

1 |[Export Type
2 |Export product

3 |[Export product
4 |Export product

5 |Export product

_ 6 |Export product
7 |Export product
_ 8 [Export product
9 |Export product
_10_[Export product
11 |Export product
12 |Export product

Sector

I c —_
ITC(HS) Code/Senvice Code |Description of the product to be exported/services to be rendered

23

\ |
| \
\ \
| \
\ |
\ \
\ \
30 \ \
\ |
\ \
| \
\ \
\ \

Screen 50
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i) Input all the data in the table properly and save the file .

Click on Bulk Upload — Choose file to upload — upload

Export Type :* ITC(HS) CodesService Code™

© Export product(s) Rendering service(s) Select an Option

Download Sample Excel

=

Add Attachment

Add Manually Bulk Upload

Choose File to Upload *

Maximum 1 attachment of 5 MB allowed
Only xls.xmls formats are allowed.

lhow 10 s

entries

On successful uploading all data will be added to the table

Download Sample Exce

Add Attachment

Important Note:

Choose File to Upload *

Show 1p & entries
Description of the product to be exported/services to be
Export Type Sector ITC(HS) Code/Service Code rendered
Export product(s) 52122300 Weighing more than 200 g/m2 : - Dyed

32041223 Add Greens (non-azo): — Acid Green 28 (Carbolan Brill
Green 5G)

Export product(s)

Export product(s) 38099120 Textile assistants desizing agents

Screen 51

Edit / Delete

£0
!

£

d. Select Authorised Representatives / Department Heads / Contact Persons for the Councils and

click on Add Details button to save the details.

DGFT Public
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Authorised Representatives / Department Heads / Contact Persons for the Council v

Note

TelephonreNo.* . Mobile*  Emai
how 10 ¢ | entries
; Category Name Designation Address Line 1 Address Line 2 City Pin District State Telephone No Mobile No Email Edit/Delete
orised Representative - [ ] — e I S . N ] sl
whorsed Representecie pummatn NN ] [ e I SN am I N
Screen 52

e. Select Other Information under this select the countries to which the company is Exporting and click
on Save & Next.

Other Information v

Countries to Which the Company is Exporting

Firm Profile @

Firm Website €@

Clear All Save & Next

Screen 53

f) Applicant after filling all the details now proceed to TDS page.

1) Click “Yes” only if applicant want Tax Deduction at Source . Fill all mandatory fields and click on

Add details

DGFT Public Page 34 of 68



Directorate General of Foreign Trade (DGFT)

e-RCMC Customer Portal User Help File V3.0

° Success Message

Draft Application Number IEEEEEG— 125 been successfully saved

TDS details v
Do you want to deduct TDS?
© ves No

Please enter following Details.

Total Amount Payable * TDS Amount (if any) *

Net Amount Payable *

.

Screen 54

h) Verify the TDS details added into the grid and confirm the Total Amount Payable
after TDS deduction . (user can click on Edit / Delete to modify the entries)

Add Details

Show 10 3 |entries

TAN Number

Base Amount GST Total Amount Payable TDS Amount Net Amount Payable Remarks Edit/Delete
L 11500 2070 13570 5000 8570 . VAl
owing 1to 1 of 1 entries n
Screen 55

Applicant after filling all the details now proceed to Attach Documents under

Attachments Section by uploading the document from Computer folder then clicking
on Upload Attachments and finally Save & Next.

8. Applicant after filling all the details now proceed to Attach Documents under Attachments

Section by uploading the documents from Computer folder then Clicking on Upload Attachments
and finally Save & Next.
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Attachment &
Click here to view the Steps to Upload Attachments v

Attachment Type Remark

Please select v

Uploaded Document List

4 Show| 10 & |entries
a3 Click or Drag and Drop file to upload

Attachment Type Remark View/Add More Attachments Delete

RCMC Supporting Document - view o

Others ] view i
previous [ Nex

Upload Attachments

Save & Next

Screen 56

9. Now under the Declaration Section read all the Declaration Lines and Click Save & Next.

@ & © © O

Basic Details RCMC Details Attachments Declaration Application
Summary

Success Message x

Draft Application Number | - been successfully saved.

Declaration

orrect to the best of my / our knowledge and I/We undertake to abide by the
the Foreign Trade Policy, the Handbook Procedure, and the ITC(HS)

1. I/We hereby solemnly declare that the particulars and the statements made in this application are true and c
provisions of the Foreign Trade (Development and Regulation) Act, 1992, the Rules and Orders framed there unde
Classification of Export & Import Items, as amended from time to time.

2. I/We hereby solemnly declare that the above stated information is true and correct. I/We un
a. abide by the terms of the registration certificate granted to us on all our exports;
b. agree to abide by any code of conduct that may be prescribed;
c. agree to abide by export floor price condition that may be stipulated by the Registering Author
d. Furnish without fail monthly returns of exports including NIL returns to the Registering authori

take, without any reservation, to: E

y 15th day of the months following the quarter.

3. I/we further understand that our registration is liable to be cancelled in the event of breach of any of the undertakings mentioned above.

4. I/We solemnly declare that I/We have applied to the Export Promotion Council which pertains to our main line of business. In case I/We have applied to any other council, the application
has been made within the purview of the provisions of Para 2.94 of the Handbook of Procedures.

5. I/We have updated the IEC profiles in ANF 1

6. | am authorised to verify and sign this declaration as per Paragraph 9.06 of the FT!

Screen 57

10. Click Save & Next under Declaration at bottom of the Page.
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Tick the box as acceptance of declaration/ undertaking and fill in the details below. *
Place* Date*

User Details

(Note: If user profile are not updated, Please update your logged in user profile before submitting the application by clicking on your Username > Profile in the top right corner of website.)

Nameo:_ Designa(iono:_
email o - | obite : I
Office Address @ :

Residential Address o : [N

Screen 58

11. System would show the filled application along with documents uploaded under Application
Summary. Applicant would go ahead with the signing process by clicking Sign button.

\:J You have ticked the box as acceptance of declaration/ undertaking details.
Place : [ NG Date : [N Name : [ GG
Designation : I Offcal Address : IEEG— R<sicental Adress : I

Telephone No. (0) : [ N RREEEIN

Total amount to be paid : 400.00

Screen 59

12. After that click Payment for RCMC.
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O You have ticked the box as acceptance of declaration/ undertaking details.

?lace : G Date : 17/12/2021 Name: _
Desinston: I S —

Telephone No. (O) : | N EEEEEEEN

Total amount to be paid : 400.00

Payment For RCMC

Screen 60

13. Applicant would be directed to the Payment gateway for the payment then click Submit.

Payment Details

° Payments made from corporate accounts require additional approval from Bank portal. It may take 1- 7 days to reflect in the system based on when approval is given from the
checker account.

Applicant Name Applicant Email Applicant Address
[ v |
Application Type Service Type Application Number
RCMC v Application for Amendment of Registration-cum Membership Ce v ARNRCMCAMENDO3078177AM22 E
Service Description Fees Amount (%)
Application for Amendment of Registration-cum Membership Certificate 400.0
Screen 61

14. After clicking Submit Applicant will see Payment Response Page with Transaction ID then
again click Submit.
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Payment Response A

Payment Transaction ID Applicant Name Service Type

Response: E

Screen 62

15. After Successful Payment Applicant will be receiving a e-Payment receipt.

Original Copy
BASIC CHEMICALS COSMETICS & DYES EXPORT PROMOTION COUNCIL Total 2147372
GSTIN | Invoice Date 281047202
Address Invaice No.
Reference No. I
Tax Invoice cum Receipt
Applicant Name (Bill To) Billing Address Service
Exporter GSTIN 1EC
— |
CGST SGST 1GST
S.No. Fee Description HSN / SAC Code Amount Total
Rate Amount Rate Amount Rate Amount
1 Misceflansous fee 2147372447 2147372447
T 47372447 ) 14,73,724.47
Total Invoice Value (in figure)
Tw eventy Three T y Fou .

Total Invoice Value (in words) £ ' k

Reverse Charge (Y/N)
Online Payment Details

Tr Bank Relerence I I Total Amount (INR) 214,73,724.47 P 192.163.136.35
Note: All payments are to be done online. Payment status should be SUCCESS for successful submission.
This is 4 system generaled Tax Ivoice curn Receipt and does not require signature

Screen 63
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2.3. Renewal of Registration-cum Membership Certificate.

Only users with RCMC issued earlier shall be able to apply for renewal of the RCMC. RCMC
details would be available in system and prepopulated in the form as per the application at the
time of issuance/amendment which ever has the latest details. Renewal of the RCMC can be
available for only those Certificates which are expired.

Steps to apply for Renewal of RCMC on the DGFT website are as follows.

1.Navigate to Services > e-RCMC > Renewal of RCMC. The following screen will be displayed.

Services / eRCMC

e-Registration Cum Membership Certificate (RCMC)

What is e-Registration Cum Membership Certificate (e-RCMC)

ation-Cum Membership Certificate (RCMC) is a certifica
(EPCs) / Commodity board /

This application would be submitted

lidates an exporter dealing wit

an agency / organization that a
egistering Authority to issue

e authorised by the India
CMC to its user. An e»

vernment. The certificate is issued for five financial years by the Export Promotion

s to declare his mainstream business in the application

ment authority or other comp

t etent authority in India. These bodies func
lated Registering Authority.

romotion Councils and 9 commodities board are present in India. Commodities board and the EPCs in India
the commeodities board in India categories itself depending on the type of products. The RCMC shall be deemed to

e concerned authorities for issu

nment to issue
1ding 315t March of the lices

o the
nsing
Pre-Requisites for RCMC

You need an active IEC to apply for RCMC. You need an updated IEC Profile and linked Digital Signature token or Aadhaar e-Signature for submitting the application.

Services under e-RCMC

Apply for e-RCMC Renewal of RCMC Amendment for RCMC Revocation of Suspension for RCMC
Click here to apply for Registration-cum Membership Certificate. Click here to renew an existing RCMC. Click here to file an amendment request for existing RCMC. Click here to file for

revoke suspension request for a suspended RCMC.

Explore Expiore Explore

Explore

Surrender of e-RCMC

Click here tofile for Surrender request for a RCMC.

E Explore

Screen 64
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2. Click on Start Fresh Application or else to continue with Draft Application select and click on
Proceed with Existing Application.

URG TSR A & ST AR : - i
GOVERNMENT OF INDIA MINISTRY OF COMMERCE AND INDUSTRY. Sitemap | A- A A+ | Helpline  1800-111-550 | AskVAHEI | Language =~ &

%y R AR HeReEy -~

Mgy, DIRECTORATE GENERAL OF Home About DGFT Services ~ My Dashboard ~ Regulatory Updates ~ Learn~ Indian Trade Service ~ RTI Q 03103
€O
== FOREIGN TRADE

IO shboard

Last Login 17-Dec-2021 18:19:32

Draft Application | Application for Renewal of Registration-cum Membership Certificate

Show 10 4 |entries

Search:
Select S.No. 1 Application Number Created On Created By Last Updated On Last Updated By Action
1 ] 16/12/2021 20:22 16/12/2021 20:36 Aetion > E
Showing 1 to 1 of 1 entries Previous n Next

Start Fresh Application < Proceed With Existing Application

Screen 65

3. Now Applicant will select the file to Renewal from available files and click on Renewal button at

MG EGR 1R G4 SET AR : ) %
GOVERNMENT OF INDIA_ MINISTRY OF COMMERCE AND INDUSTRY Stemap | A- A At | Helline  1800-111-550 | AskVAHEI | Language =~ &

o TG AR WG S

I\, DIRECTORATE GENERAL OF Home  AboutDGFT~  Services~  MyDashboard~  RegulatoryUpdates  Learn~  Indian Trade Service~  RTI
S= FOREIGN TRADE

Show 10 4 entries

Status

Sl. Expiry Validity ~ From

No.  RCMC Number Issue Date  Issue Authority Products For Which Registered Date Status  Exporter Type  Period  EPC

® I 26/04/2019 PVC HDPE LLDPE PP Polyethylene 31/03/2024  Active  MerchantCum 1801 N
Terephthalate Low Density Polyethylene Manufacturer
HDPE Density Polyethylene HDPE Exporter

O I 16/03/2017 PORT SERVICES (CARGO HANDLING FOR ~ 31/03/2022  Active  Others 1841 N
IMPORTS,CALL CENTRE SERVICES,CARGO E

HANDLING SERVICE,DATA PROCESSING
SERVICES,DATABASE SERVICES,LEASING
SERVICES WITHOUT OPERATORS R, D
SERVICES ON NATURA AND OTHERS

bottom of the page.
Screen 66

4. A Dashboard with username will be displayed with Basic Details.
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ARG TR AR G e e _ . | B
GOVERNMENT OF INDIA  MINISTRY OF COMMERCE AND INDUSTRY Sitemap | A- A At | Helpline  1800-111-550 | AskVAHE| | Language ~ {ASHUTOSH

@ fadu AR wERde - g

MY, DIRECTORATE GENERAL OF Home  AboutDGFT~  Services ™ My Dashboard ~ Regulatory Updates » Learn ¥ Indian Trade Service ~ R Q 031 03
o
w= FOREIGN TRADE

IO :shboard

Last Login 17-Dec-2021 18:19:32

) N N
@ \J A\ A\ O
Basic Details RCMC Details Attachments Declaration Application
Summary
Basic Details v
O
IEC Number PAN Number Firm Name
] | |
Date of Birth / Incorporation IEC Issuance Date DGFT RA Office
] 2/04/1988 RA MUMBAI
Nature of concern/Firm Category of Exporters CIN/LLPIN
| ] ]
Screen 67
5. System would ask Applicant for Declaration whether he/she has updated the profile or not.

Other Details (Preferred sectors of operations) A

Preferred sectors of operations *

Import List Export List

Chemicals And Allied Products Engineering Products,Plastic Product: Chemicals And Allied Products, Plastic Products,

xtile, Readymade ¢

Declaration* @

1/We have updated my/our profile in ANF-1

Save & Next

Screen 68
6. Click on Radio Button then click Yes to make sure you have uploaded the profile and Save &
Next.
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Other Details (Preferred sectors of operations) A

Preferred sectors of operations *

Import List Export List

Chemicals And Allied Products,Engineering Products, Plastic Products Chemicals And Allied Products,Plastic Products, Textile, Readymade ¢

Declaration® @

This is a mandatory field

° |/We have updated my/our profile in ANF-1

Save & Next
()

Screen 69

7.) Click on Radio Button then click Yes to make sure you have updated the profile and
Save & Next

| have updated profile in ANF 1

- T

Screen 70

7) Now under RCMC Details section Applicant would
a. Select Export Promotion Council / Commodity Board and Enter Corresponding Mandatory
Details.
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< © O O O
7 \J \J
Basic Details RCMC Details Attachments Declaration Application
Summary

Success Message

x
Draft Application Number NN s been successfully saved.
Select Export Promoti uncil / Commodity Boa v
Note
2.94 Applying for RCMC
(a) While applying for RCMC, an exporter has to declare his main line of business in the application. The exporter is required to obtain RCMC from the Council which is concerned with the product of his main line of
business.
{b) In case an export product is not covered by any Export Promotion Council/Commadity Board etc., ROMC in respect thereof is to be obtained from FIEQ. Further, in case of multi product exporters, not registered with any
EPC, where main line of business is yet to be setled, the exporter has an option to obrain RCMC from Federation of Indian Exporters Organization (FIEO).
~ (<) In respect of multi product exporters having their head office/registered office in the North Eastern States, RCMC may be obtained from Shellac & Forest Products Export Promotion Council (except for the products
~ looked after by APEDA, Spices Board and Tea Board).
g (d) In respect of exporters of handicrafts and handloom products from the State of Jammu & Kashmir, Director, Handicrafts, Government of Jammu & Kashmir is authorised to issue Registration Cum Membership
- Certificate (RCMC).
$ Note: To select the council / board, please refer to Appendix 2T
[re
Name of Export Promotion Council / Commodity Board * Main Line of Business
| Please select v |
i
Click here to view instructions specified by the EPC/ CB

Screen 71

Changing this fi

d may lead to delete all exsisting TDS record. Do you want to proceed

Screen 72

e Choose Yes - clear all previously added TDS records in the application
e Choose No — previously added TDS record will not be cleared
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Fill all Mandatory fields

Name of Export Prometion Council / Commodity Board *

Federation of Indian Export Organisations(FIEO)

Main Line of Business

Multi Product Group , Multi Services Group , Status Holder , Residual Products , Residual
Services , Multi Product and Services Group

Application Type * Statusholder *
New

v 1-Star

No. of Years Membership Applied for * Financial Year for which Membership is applied for *

1 Year v Current Financial Year
EQU /SEZ* Annual Turnover of the Firm (Previous FY in INR) *
EOU

v 2315623

embership Year for which Application is made *

2022-23

Screen73

Category of Exporters *

Merchant Exporter
MSME Status *

Micro

Export Performance in Previous FY @

1,62,85,02,072.90

b. Now Select Fee Details as Per Description and in case any Fee is paid to EPC/CB outside
this Portal. You Can Specify this by selecting “Yes” Radio Button and filling out the mandatory
details in this section.

Fees Details - Select the Fees Applicable as per Description

Show 10 4  entries
Select Fee Description Fee (INR) GST(%)
New Membership - Export Oriented Unit (100% 19750 18
EOU) for Two Years
Please select yes in case you have already paid the fees to EPC / CB outside this portal?
Yes o No
Screen 74

Total Fee (INR)

23305

i. if “Yes” is selected then enter the following Mandatory Details and click on Add to save the details.

DGFT Public
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Already Paid Fees Details

Payment Date * Payment Amount (INR) * UTR/RTGS / DD / Cheque Reference Number *

DD/MM/YYYY

Bank Name *

| Please Select v

Cancel m

Show 10 % entries

UTR / RTGS / DD / Cheque Reference

Payment Date Payment Amount (INR) Number Bank Name Edit/Delete
e o _ _ -
Screen 75

ii. Select office for Submission of Application and Branch for Applying RCMC

cii. Select “Yes ” if Branch address need to be printed in RCMC Certificate -Annexure -1
ciii. Select Branch for applying RCMC

Select Office for Submission of Application * Address of Selected Office Main Line of Business of Applicant @

I ~
-~ #
Whether you want to print the Branch address as Annexure-| to RCMC Certificate Multiple branches selected by exporter to be printed in Annexure-1 of RCMC certificate
O ves No
Select Your Branch for Applying for RCMC * GSTIN of Branch * @ Address of Selected Branch

Please ensure that the given address is registered with GST
Council

the Applicant a SEZ Unit? Description of goods/ services for which registered * @

NO

Screen 76
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c) Select Product Group / Panel
i.  Choose Category & Sub category of Product / Group (if required)
ii.  Click on Add Details

Product Group/ Panel v
Category ¥ Sub-Category ¥

2 Category Dest v 325ub cat Dest v

Add Details
Show 10 & entries

Screen 77

Added details will be visible in the grid.

Product Group/ Panel v

Category * Sub-Category *
elect ~ select -
S S entries
Category Sub-Category Delete
12 Category Desc 32 Sub cat_Desc a
Showing 110 1 of 1 entries n
Screen 78

d. Select Details of Certifications’ and update other Certification Details (if applicable).

Details of certifications

select the certifications *

150 hd

Certification Name ¥

150
Certification Issue Date * Certification Validity Date *
DD/MMAYYYY DD/MMAYYYY

Screen 79
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h. Select Export Products / Services

ii) Choose Exporter type :

*

ExXport Type :

© Export product(s)

rendered

ITC(HS) Code/Service Code*

Select an Option

)
e ITC(HS) code with Description will be added to

© Export productis) Rendering service(s) Select an Option

ly Download Sample Excel

Add Atta

chment Important Note:

bulk upl

Choose File to Upload *

Show 10 & entries

Export Type Sector ITC(HS) Code/Service Cudd

Export product](s) 61123920,0f artificial fibres

Rendering service(s) Healthcare services including services by nurses, 93123,Dental services

physiotherapist and paramedical personnel

Screen 80

Rendering service(s)

Select ITC(HS) code and provide Description of the product to be exported / services to be

Description of the product to be exported/services to be rendered

Add

Click Add button to save the details. (can add multiple entries here. )

the table

Description of the product to be exported/services to be rendered

Add

Description of the product to be exported/services to be

rendered Edit / Delete
g &0
test rdli
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Vi) Use Bulk upload functionality to upload Bulk data

i) Click Download Sample document.

TC(HS) Code/Service Code® escription of the product to be exported/services to b

© Export product(s) Rendering service(s) Select an Option
Download Sample Excel
2 B3
Add Attachment s Important Note:
Choose File to Upload *
Screen 81
A | B | C D
1 |Export Type Sector ITC(HS) Code/Senvice Code |Description of the product to be exported/services to be rendered

2 |Export product 23 I |
3 |Export product 24 \ \
4 |Export product 25
5 |Export product 26
6 |Export product 27
7 |Export product 28
8 |Export product 29
9 |Export product 30 \ |
10 |Export product 3 \ |
11 |Export product 32 \ |
12 _|Export product 33 L
13
4
Screen82
vii)
i) Input all the data properly and save the file .
Click on Bulk Upload — Choose file to upload — upload
Export Type :* ITC(HS) Code/Service Code™
© Export product(s) Rendering service(s) Select an Option
Add Manually Download Sample Excel
=
Add Attachment
Choose File to Upload *
Maximum 1 attachment of 5 MB allowed
Only xls, xmls formats are allowed
lhow 10 $ entries
Screen 83
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On successful uploading all data will be added to the table

Download Sample Excel
Add Attachment
Important Note:

Choose File to Upload *

how s entries
Description of the product to be exparted/services to be
Export Type Sector ITC(HS) Code/Service Code rendered Edit / Delete
Export product(s) 52122300, Weighing more than 200 g/m2 : - Dyed T il
Export product(s) 32041223 Acid Greens (non-azo): — Acid Green 28 (Carbolan Brill I |
Green 5G)
Export product(s) 38099120 Textile assistants desizing agents I rai|

Screen 84

d. Select Authorised Representatives / Department Heads / Contact Persons for the Councils and
click on Add Details button to save the details.

Authorised Representatives / Department Heads / Contact Persons for the Coundil v

Note

Category * Name * Designation *
v

Ad e 1% Address Line 2 %

Pin % District * tate *

Telephone No. * Mobile * Email *

Add Details

2
; Category Name Designation Address Line 1 Address Line 2 City Pin District State Telephone No Mobile No Email Edit/Delete
Authorised Representacive [ [ ] [ ] IS == I S e . I s 0
futorsed Represeratve pummmSS NN NN I - ees B S aas I 0
Screen 85
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e. Select Other Information under this select the countries to which the company is Exporting and click
on Save & Next.

Other Information v
Countries to Which the Company is Exporting

Firm Profile @

Firm Website €

Clear All Save & Next

Screen 86

g) Applicant after filling all the details now proceed to TDS page.

1) Click “Yes” only if applicant want Tax Deduction at Source . Fill all mandatory fields and click on

Add details
° Success Message X
Draft Application Number IREEEEEG— o5 been successfully saved
TDS details v

Do you want to deduct TDS?

© ves No

Please enter following Details.

TAN Number * Base Amount *

Screen 87
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i) Verify the TDS details added into the grid and confirm the Total Amount Payable
after TDS deduction . (user can click on Edit / Delete to modify the entries)

Add Details

TAN Number Base Amount GST Total Amount Payable TDS Amount Net Amount Payable Remarks Edit/Delete

L 11500 2070 13570 5000 8570 . raii

1owing 1o 1 of 1 entries o n -
Screen 88

viii)  Applicant after filling all the details now proceed to Attach Documents under
Attachments Section by uploading the document from Computer folder then clicking

on Upload Attachments and finally Save & Next.

d. Select Authorised Representatives / Department Heads / Contact Persons for the
Councils and click on Add Details button to save the details.

Authorised Representatives / Department Heads / Contact Persons for the Council v

Add Details

.
; Category Name Designation Address Line 1 Address Line 2 City Pin District State Telephone No Mobile No Email Edit/Delete
e I S s . I V|
s BN BN uam I N S0

Authorised Repre:

Screen 89
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e. Select Other Information under this select the countries to which the company is Exporting and click
on Save & Next.

Other Information v

Countries to Which the Company is Exporting

Firm Profile @

Firm Website €

Clear All Save & Next

Screen 90

8. Applicant after filling all the details now proceed to Attach Documents under Attachments
Section by uploading the documents from Computer folder then Clicking on Upload Attachments
and finally Save & Next.

Attachment ~
Click here to view the Steps to Upload Attachments v

Attachment Type Remark

Please select v

Uploaded Document List

4 Show| 10 # |entries
wt Click or Drag and Drop file to upload

Attachment Type Remark View/Add More Attachments Delete
RCMC Supporting Document - view o
of 5 MB Allowed (Only pdf jpg are

Upload Attachments

Screen 91

9. Now under the Declaration Section read all the Declaration Lines and Click Save & Next.
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@ & o © O

Basic Details RCMC Details Attachments Declaration Application
Summary

Success Message X
Draft Application Number | - been successfully saved.

f exports including NIL ref

tration is liable to be cancelled in th

he |EC profiles in ANF 1

ed to verifv and sign this d ti

ation as per Para

Screen 92

10. Click Save & Next under Declaration at bottom of the Page.

Tick the box as acceptance of declaration/ undertaking and fill in the details below. *

Place* Date*

User Details

(Note: If user profile are not updated, Please update your logged in user profile before submitting the application by clicking on your Username > Profile in the top right corner of website.)

Name © : I Designation © : |
Email © : [ Mobile 6 : NN

Residential Address 0

Screen 93

11. System would show the filled application along with documents uploaded under Application
Summary. Applicant would go ahead with the signing process by clicking Sign button.
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@ You have ticked the box as acceptance of declaration/ undertaking details.
Place : I Date: 17/12/2021 Name : NN
Designation : [ I NEG_—— Official Address : residential address : || | | AR

e I

Telephone No. (O) : NN

=

Total amount to be paid : 400.00

Screen 94

12. After that click Payment for RCMC.
@ You have ticked the box as acceptance of declaration/ undertaking details.
Place : |G Date: 17/12/2021 Name : [ NG
Designation : | I Official Address : Residential Address : [ A A NI

Eovcil _

Telephone No. (O) : [ N AR

~u

Total amount to be paid : 400.00

Payment For RCMC

Screen 95

13. Applicant would be directed to the Payment gateway for the payment then click Submit.
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Payment Details

° Payments made from corporate accounts require additional approval from Bank portal. [t may take 1 - 7 days to reflect in the system based on when approval is given from the
checker account.

Applicant Name Applicant Email Applicant Address
| vi | I |
Application Type Service Type Application Number
RCMC v Application for Renewal of Registration-cum Membership Certifi v ARNRCMCRENEW03077945AM22 E
Service Description Fees Amount (%)
Application for Renewal of Registration-cum Membership Certificate 400.0
Screen 96

14. After clicking Submit Applicant will see Payment Response Page with Transaction ID then
again click Submit.

Payment Response

Payment Transaction ID Applicant Name Service Type

Response:

Success v E

n-cum Membership Certificate

Screen 97
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15. After Successful Payment Applicant will be receiving a e-Payment receipt.

Original Copy
BASIC CHEMICALS COSMETICS & DYES EXPORT PROMOTION COUNCIL Total
GSTIN e Invoice Date
Address Invoice No.
Reference No. I
Tax Invoice cum Receipt
Applicant Name (Bill To) Billing Address Service
Renewal of &-RCMC
Exporter GSTIN IEC
I A
CGST SGST IGST
SNo. Fee Description gs:'e/ SAC Amount Total
2 Rate | Amount Rate | Amount Rate | Amount
't e Cx (=
> Y e 9550 10.00 ) 585 3 58 0.00 0 7.670.0
202 Rs. 1 ' f o £
2 FITYT WGH 55 5456565600 a3 X X € 5353472
Total 7 56.0K 33,54 524 36 6,33.€ 0472
Total Invoice Value (in figure)
usarls T furdred Fou: & Seventy Tv
Total Invoice Value (in words)
Reverse Charge (Y/N) N
Online Payment Details
Transacton Id/ Bank Reference _ Totat Amownt (INR} 20472 192.168.1353 6
Cugta ) 1137 Payrment Stalwr
Note: All payments are to be done online. Payment status should be SUCCESS for successful submission.
This is & systeun generasted Tax Iwoice cum Receipt and doss rol reguire signaturs

Screen 98
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3. Surrender of Registration-cum Membership Certificate.

An active RCMC holder can surrender the Issued RCMC . Application details previously
filled

at the time of issuance of RCMC, would be available in system and pre-populated in the
form

Surrender of the RCMC can be available for those Certificates which are active or expired

1.) Navigate to Services >e-RCMC > Surrender of RCMC.

e-Registration Cum Membership Certificate (RCMC)

What is e-Registration Cum Membership Certificate (e-RCMC)

Pre-Requisites for RCMC

Services under e-RCMC

Apply for e-RCMC Renewal of RCMC Amendment for RCMC Revocation of Suspension for RCMC

Surrender of e-RCMC

Screen 99

2) Click on Start Fresh Application or else to continue with Draft Application select and click on Proceed with
Existing Application.

Surrender of e-RCMC

Last Login 18-Jul-2023 10:47:06 | Password Expire 25-Sep-2022
Show 10 & entries Search:
Select S.No. 1 Application Number Created On Created By Last Updated On Last Updated By Action
1 I 638 2AM 24 13/07/2023 17:06 . 13/07/2023 17:07 |

Showing 1 to 1 of 1 entries

Start Fresh Application = Proceed With Existing Application

Screen 100
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3) Now Applicant will select the RCMC to be surrendered from available list and click on surrender button
at bottom of the page

Surrender of e-RCMC

gin 18-julk-2023 10:47:06 | Password Expires on 25-5ep-2022
RCMC Details
Show 2 & |entries
Status
sl Expiry Validity From
No. RCMC Number Issue Date Issue Authority Products For Which Registered Date Status Exporter Type Period EPC

- o _ — - : |

_— 25/1111996 I 31/12/2025  Active Manufacturer 10628 ¥
Exporter

Showing 1to 2 of 20 entries. n -

=

Screen 101

i) A Dash board with IEC Details and RCMC Details will be displayed.

Surrender of e-RCMC

2N 18-Jul-2023 10:47:08 | Fa. 16 28-5ep-2022

O} O O

RCMC Details Declaration| Application
Summary
3 Firm Name
I R
REMC Number Issue Date Issue Authority
— ————————

Products For Which Registered Expiry Date Status
i - x
Exporter Type Validity Period Status From EPC i—[

Screen 102
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)  Select Office for Submission of Application& Provide Reason for Surrender
Il) Choose attachment type and upload supporting documents if required.
1) Click on Save and Next after filing all mandatory details

an of Application *

Reason for Surrender *

Enter Remarks

7z

Attachment Details

Attachment Type

Remark

Uploaded Document List
kA

X " Show| 10 & entries
oL, click or Drag and Drop file to upload

Attachment Type Remark View/Add More Attachments Delete

Nao dara available in table

of 5 MB Allowed (Only paf.jpg ar

Screen 103

4.) Now under the Declaration Section read all the Declaration Lines and Click Save &Next.

@ & © © O

Basic Details RCMC Details Attachments Declaration Application

Summary

Success Message
Draft Application Number | NN 2 been successfully saved.

Declarat

my / our knowledge and / the

/We undertake to

Trade Policy, the Handbook Procedure, and

rmation is tr

d t all o

the months following the quarter.
gs mentioned above.

n case I/We have applied to any other council, the application

1ave updated the IEC profiles in ANF 1

ed to verifv and sign this declaration as per Paragraph 9.0

Screen 104
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5.) ClickSave &Next underDeclarationat bottom ofthe Page.

° Tick the box as acceptance of declaration/ undertaking and fill in the details below. *
Place* Date*

User Details

(Note: If user profile are not updated, Please update your logged in user profile before submitting the application by clicking on your Username > Profile in the top right corner of website.)

Nameﬁ:_ Designa(ionﬁ:_
email o : [ mobile o : I
Office Address @ :

Residential Address © : |

Clear All Save & Next

Screen 105

6.) SystemwouldshowthefilledapplicationalongwithdocumentsuploadedunderApplicationSummary.

Surrender of e-RCMC

42003 1005 7 sspun

° Success Message
Draft Application Number AR 7 2 :)/24 h:

Frint

IEC Desails.

o3 Fim Name

ROMC Details

‘

ROMC Numsr

l:zthnsm’:.‘ae Remark Artachment Name.

Screen 106
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7.) Applicantwould goaheadwiththesigningprocessbyclickingSignbutton.

Attachment Name

Attachment Type Remark
Declaration Details A
y d -
e : d
y o
erm all
f
B vou have ticked the box as acceptance of declaration/ undertaking details.
Place : nu— Date : 18/07/2023 name : | NN
Residential Address : TG

Telephore N (0) I

Designation : Parter

Screen 107

8.) After successful signing Click on Submit

Declaration Details

Screen 108
9.) After signing click on submit button for submission of application

Screen 99
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4. View and Track Submitted e-RCMC Applications.

1. Applicant can view his / her Submitted Application from Track Application Status.

2. Navigate to My Dashboard > Submitted Applications.

YRGEGR AT (TG I

GOVERNMENT OFINDIA- MINISTRY OF COMMERCE AND INDUSTRY Sitemap | A- A At | Hebline  1800-111-550 | AskVAHEI | Language = &

%, 03 AR HRTGRIR a g
Wy, DIRECTORATE GENERAL OF Home  AboutDGFT~  Servicesv  MyDashboard~  RegulatoryUpdates~  Learn~  IndianTradeService RTI  Q 133103

S FOREIGN TRADE

Track Application Status A

Type of scheme * Type of sub scheme * Status
Please Select v Please Select v Please Select v
From Date To Date File Number Application Number
1711212021
RA Office Branch code

Please Select v Please Select v E

Screen 109
3. Select Type of scheme as RCMC

a. Type of sub scheme as Application for Issuance of Registration-cum Membership
Certificate. and click on Search.

o, RRATIIGRRTET g

m DIRECTORATE GENERAL OF Home  AboutDGFT~  Services™  MyDashboard~  RegulatoryUpdatesv  Learn~  IndianTrade Service RTI  Q 13\3103

wms FOREIGN TRADE

Track Application Status A

Type of scheme * Type of sub scheme * Status

RCMC v Application for Issuance of Registration-cum Members v Please Select v
From Date To Date File Number Application Number

1710912021 171212021
RA Office Branch code

Please Select Y Please Select v E
Clear Al Search Q
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Screen 110

Showing result for : Application process -> RCMC Application Sub process -> Application for Issuance of Registration-cum Membership Certificate

From Date - 17/09/2021 To Date - 17/12/2021

Search:
SINo. . Application Number File Number File Date = Entity Name Branch Action
01 ARNRCMCAPPLY03077911AM22  RCMCAPPLYCHEMEXCIL00251426AM22  16/12/2021  RELIANCE INDUSTRIES

LIMITED

Screen 111

b. Type of sub scheme as Application for Amendment of Registration-cum Membership Certificate. and
click on Search.

o TR AR TG g

Wity DIRECTORATE GENERAL OF Home  AboutDGFT~  Servicesw  MyDashboard~  RegulatoryUpdatesv  Learn~  IndianTrade Service RTI  Q 1)3103
({Y

== FOREIGN TRADE

Track Application Status A

Type of scheme * Type of sub scheme * Status

RCMC b4 Application for Amendment of Registration-cum Memt v Please Select v
From Date To Date File Number Application Number

17/09/2021 171202021
RA Office Branch code

Please Select v Please Select v E
Clear All SearchQ

Screenl112
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Showing result for : Application process -> RCMC Application Sub process -> Application for Amendment of Registration-cum Membership

Certificate From Date - 17/09/2021 To Date - 17/12/2021

Search
File Entity RA
SI.No. 1 Application Number File Number Date Name Branch Office Action
01 ARNRCMCAMENDO3078177AM22  RCMCAMENDCHEMEXCILO0251446AM22  17/12/2021  RELIANCE DGFT(HQ)
INDUSTRIES
LIMITED

Screen 113

C. TypeofsubschemeasApplicationforRenewalofRegistration-
cumMembershipCertificate.andclickonSearch.

¥  DIRECTORATE GENERAL OF Home  AboutDGFT~  Services*  MyDashboard~  RegulatoryUpdates»  Learn~  IndianTrade Service RT  Q 13.3103
FOREIGN TRADE
Track Application Status A
Type of scheme * Type of sub scheme * Status
RCMC v Application for Renewal of Registration-cum Members v Please Select v
From Date To Date File Number Application Number
RA Office Branch code

Please Select v Please Select v E
Clear All SearchQ

Screenll4
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Track Application Status

Type of scheme *

From Date To Date

RAOffice

showing result for : Application proce

Number - RCMCRENEWCHEMEXCI0001

SLNo. 1 Application Number

ef ARNRCMCRENEW00376249AM24

File Status U

Type of sub scheme *

File Number

8ranch code

Registration-cum Membership Certificate (RC
2AM24

File
File Number Date

RCMCRENEWCHEMEXCIODD11562AM24  18/07/2023

Screenll5

Status

Application Number

Sew Al

al of e-RCMC File

Application Sub proce:

Entity
Name 8ranch

AC
BROTHERS

RA Office

BASIC
CHEMICALS
COSMETICS &
DYES EXPORT
PROMOTION
COUNCIL
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4. View Submitted e-RCMC Details in IEC Profile

1. on the Home Page navigate to Manage Profile

IR AR G AR 5 :
Govamusu"‘lr;arnnm MINISTRY OF COMMERCE AND INDUSTRY Sitemap | A- A At | Helpline  1800-111-550 | AskVAHEI | Language ~ &

@ TR SR vEiRE -~
MY, DIRECTORATE GENERAL OF Home  AboutDGFT~ Services ™ My Dashboard ~ Regulatory Updates ~ Learn~ Indian Trade Service ¥ RTI (o} 03103
$= FOREIGN TRADE

I D-shboard

Last Login 20-Dec-2021 10:59:26

For Your Action Notifications [ Update/Modify IEC J [ My IEC ] [ Manage Profile l

Frequently Accessed Links

Valid
g

0 0

Value of Scrips Applied Value of Scrips Approved

N
DEL Status y

Authorisations Issued

Screen 116

2. After clicking on Manage Profile a Dashboard with username along with all the details will be
appeared.

o AR 3 5
Govmnnzn“rwoasm wnmqsmumcsmmmusm Sitemap | A- A A+ | Helpline  1800-111-550 | AskVAHE| | Language ~ 8

o, e SR e - g—

My, DIRECTORATE GENERAL OF Home About DGFT ~ Services ™ My Dashboard ~ Regulatory Updates > Learn~ Indian Trade Service ~ RTI Q sts
s

<= FOREIGN TRADE

I D:shboard

Last Login 20-Dec-2021 15:53:06

IEC Details Industrial Registration Status Holder Details Export Details Risk Details Authorisation/Scrips Issued |EC Lifecycle Summary Authorized Economic Operator (AEO) Details
IEC Details v
IEC Number PAN Number Date of Birth / Incorporation
L | | E
IEC Issuance Date |EC Status DEL Status
IEC Cancelled Date |EC Suspended Date
File Number File Date DGFT RA Office
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3. Click on RCMC to view the e-RCMC details in the IEC profile
a. User can Copy the e-RCMC details by clicking on Copy button
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b. User can get e-RCMC details in Excel sheet by clicking on Excel button. C. User can

get e-RCMC details in CSV format by clicking on CSV button.

d. User can Print e-RCMC details by clicking on Print button.
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